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\}N THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH : HYDERABAD.

¢P;B6/98 in BA,1207/94

Batusan: Dated:13.8.1998.
épi 5§Rajmsuara Raa e =Applic§nt;
o And

1o sri 5¥Ramanathan'

General Manager,
Ssuth Fastecrn Rallway,
Garden Rmach, Calcutta.

2, Sri Brijmehan , B
Chie? Persannel GPficor (Admny)
South Eastern Railway,
Garden Rsach, Calcutta. e Respandentss

Counssl faor the Applicant - ¢ PFr.A.Krishna Kumar

MeaNsRuDsvaraj

Ceunsel Par the Respendents |

THE HON'DLE MR, R.RANGARAJAN & MEMBER (A)

THE HON‘BLE MR, 8.5.JA1 PARAMESUAR : femaer (3)

THE TRIBUMAL MADE THE FOLLOWING ORDER

. Hoard Sri AiKrishna Kumar for the applicant and Sri
Nax N.o@JDevaraj for the respendsnts. - -

The Barlier centempt petition Ne.54/97 in this OA Per
tha sams rolisf had alrasady baen dispesed-ef. Hsnce the present .
£.P, is nat maintainables Accerdingly it is clesed. No casts.

ks,

Deputy Registrar
Cepy to:i- _
1) Shri S,Ramanathan, Gesneral Manager, Seuth Eastarn Railuay,
~ Gardsn Reach, Calouttay - ' )
2, Spi Brijmohan, Chief Persennal Officer (Admns), Seuth Eastern
_ Railuway, Gargen Rsach, Calcutta. L
3¢ One cepy te rs AJKrishna Kumar, Advacate, CATe, Hyds °
4% Ons capy te Mrd NiR.Devaraj, S5ryCGSC, CAT., Hyds
5 One duplicate cepy. - o .
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